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Hon'ble Mr. K.B.S. Rajan, J.M. 
Hon'ble Mr. A.K. Singh, A.M. 

For Applicant : Sri S.La1 

-

, 

Sri A. Mohiley, counsel for respondents is 
on genera1 adjournment. 

M.A. no. 3472/05 has been filed praying 
for disposal of the O.A. as having become 
inf ructuous in view of the order dated 
28.7.2005 and 19.7.2005. Prayer is 
allowed. The O.A. has been disposed of as 
having become infructuous. 
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